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terms of the findings of the coal wage
board and are going to take steps for
implementation after the other work
«<onnected with the regularisation of
the emplovees and the mini-workers
has been completed.

12.54 hrs.

STATEMENT RE: INCIDENTS AT
BHILAI STEEL PLANT

THE MINISTER OF STEEL AND
MINES (SHRI S. MOHAN KUMAR-
MANGALAM): Sir, since the matter
of the incidents at Bhilai on' the 2nd
April, 1973 has been raised in this
House, I would like to put the facts
before the House.

Bhilai Steel Plant had made record
production of 211,000 tonnes of ingot
steel in the month of March, 1973.
This is 102 per cent of the rated capa-
<ity and a good achievement. It has
also produced 2,108,000 tonnes over
the year 1972-73, which is the high-
est recorded production. I went
dowp to Bhilai on the 2nd April in
order to congratulate the engineers
and workers on their excellent per-
formance and also to announce tihe
targets for next year's production,
which had been fixed in consultalion
with the representatives of the work-
ers.

After visiting the Plant where 1
met a number of engineers and work-
ers, whom I personally congratulat-
ed on their excellent performance, I
came to the head office of the Bhilai
‘Steel Plant. There, a large number
of ministerial employees under the
leadership of the office-bearers of
the Staff Association, invaded the ad-
ministrative building and insisted that
1 must come out and discuss with
ihem. 1 asked their representatives
to come ingide and discuss with m.e
their problems. They insisted that
T should come out and address them.
Ultimately, I did so and they claim-
ed that since they are alsp part of
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the operational staff and in view of
the excellent performance of the
Plant, they are also entitled to some
additional payment. T told them that 1
would discusg about this with their
management who would meet them
later in the day.

The Chairman of Hindusian Steel
Ltd., Shri H. Bhaya and the General
Manager, Shri P, R- Ahuja later met
some representatives ot the ministeri-
al staff and after discussions, the Te-
presentatives were informed that in
view of the excellent performance of
the Bhilai Steel Plant, they would be
given two days’' extrg wages. The
representatives of the ministerial
staff expresseqd their full satisfaction
with the decision of the management.

' *However, when the Chief Minister
of Madhya Pradesh, Shri P. C, Sethi,
and I arrived at the place of the
meeting at 5 P.M., we found that a
crowd, around 2,000 to 3,000 copsist-
ing mainly of ministeria]l staff and
contract workers were shouting slo-
gans condemming the management
and acting in such a way that the
atmoshphere hag become tense and
any moment it was possible that vio-
lence might break out. The Chiet
Minister of Madhya Pradesh and I,
therefore. decided that it would be
better not to hold the meeting and
cancelled it

Later. a procession of some 2,000 to
3,000 strong crowd came to the Bhilai
Hote] where 1 was staying. Accord-
ing to the Superintendent of Police
who was on duty outside the Hotel,
when he asked the processionists  to
choose a delegation who could go in=
side the Hotel and discuss their pro-
blems with me, they insisted that all
of them should be alloweqg to go in-
gide the Hotel. The Superintendent
of Police, apprehendihg violence, re-
fused to allow them. They then
threw stones and brick-bats. A lathi-
charge was resorted to, tear-gas chells
were burst ang the crowd dispersed.

I musb express my regret at this
unfortunate happening. I hag al
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ways been ready to meet any delega-
tion from the workers in Bhilai as in
other centres and 1 wag ready on
that day. But it appeared from the
manner stones and brick-bats were
thrown that some persons at least in
the crowd were prepared for more
than merely meeting me and this
unfortunate occurrence developed wout
of this. This is al] the more unfor-
danate in view of the good record of
Bhilaj Plant in March, 1973. Almost

mll records have been broken not
merely in ‘production of ingot steel
-and saleable steel but in a large

‘oumber of departments and my in-
‘tenition 'was: 15 congratulate the work-
ers -personally on. their excellent per-
formance. Unfortunately, this wps
m:pmsm];e'_ =i} ".-;-_
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STATEMENT BY MEMBER RE.

VARATION IN ASTIMATES OF CQST

OF APTA-MANGALORE RAILWAY
PROJECT

. ‘SHR! SHANKERRAO SAVANT
(Kolaba):  The es‘hmatqs of the Wesl:
Coast Railway Project from Apta

Mangalm-e _Vary 'from Minister tn
Ministér and ‘from time to time, This

has created confusion in the minds
«@f the people
-Shti " Hanuomanthalya, ° t!:ef then

Ra‘llway Minister, in his’ Mtér datéd
June 4, 1971 atldressed to" ms tad sti-
tedinthenohappendedtchisletfef
as u‘nder— 5
“Reconnaissance ermnée,rmé aml
" detailed traffic surveys for a new
B.mlway 1ine lrmn Apta to l'-‘nnga-
_Jore is_now in .Bood progresS" and
., further down “The prd‘.]ect may cost
__anything ,upto Rs. 100 crorei‘ Minit
Itmybanoted ‘that this , outer
Umit of Rs. 100 crores was siven after
the survey -was in g0eod.. progress ;as
ddmitted: by the Minister himselt.. .
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After the completion of the survey
reports, Shri T. A. Pai, the then Rly.
Ministér wrote to me on September
23, 1972 that the line may cost aboul
Rs. 214 crores.

Then Shri L. N. Mishra the pres-
ent Railway Minister made his state-
ment ip the House on 26-2-1973 and
he put the cost at Rs. 225 crores in-
cluding rolling stock and interest. As
a matter of fact it is wrong to include
interest in the cost of eonstruction.
That is never done. Even the cost
of the rolling stock should not be in-
cluded in the cost of comstruction of
the Railway line because the rolling
stock will not be limited to this leng-
th of 910 kms. only but it wil op-
erate on the entire length of theline
from Bombay to Kanya Kumar: and
further north ang east.

In reply to supplementaries to my
Starred Question No. 105 Shri Mishra
saig on 27-2-73 that the cost would be
Rs. 325 ecrores and when Shri B. V.
Naik asked how the cost went up by
109 crores in 24 hours, be replied that
the:Hsn, Member should give thought
‘to the interest part of lt wumu stack
part of it.

' Ag a matter of :!a'et' 'iﬁtere'!‘t' ‘and
Tolling' stock “were' includsd ‘In the fig-
ure of Rs! 225 crores stated by the
hon! ' Minigter on’ the ﬁ-revmus dav
ftoell - B

" Even “more pu'z'ziirig is" the” t‘ep‘-:l'
of Shri Qureshi, the Dy. Minister of
Railways who while answering Un-
Etarreg Question' No."3131 on 13-8-1973
i#i, within less than a forttight of the
Rallway Minister's statementson the
Hoor of the House has put’the cost at
Rs.#13 crores. . He has presumed-that
the waork will be spread over.B: years

“The facts are too p(luling and re-
qulre elucidation without récourse ‘to
any prevarication. It is hﬁrdly ThecEs-
sary to point out " that ‘the’ extremel‘v
dlscurﬂant figures can’ only 16ad ‘o
the inference that !omebbﬂ is playm'g
with the ﬁﬁ'ures wifh “ule _crr rhuiives

.The Final Lodational , Survey. “and
th.g- .ctu.a.l -expsnd.itut‘ atte-r thc coms-
pletion, of the work, are two. new, bo-




